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IN THE CENTRAL ADMINISTRATIVE ERIBUNAL
~ PRINCIPAL -BENCH

0.A. No, 2278/96

Ney Dalhi this the 11th Day of Fsbruary, 1997

Bon“bla Smt.ﬁhkshmi Suaminathan, Menber (J)

1, Shri Om Parkash _
s/o Sh,Chandan’ Singh :
£-81, Sarojanl Nagar, Neu Delhi,

2. Sh; Raj Kumar .
s/e Shri Om Parkash
E- 81, Smrojni Nagar,
Neow Delhi. -
T 6o o Applicants
(8y advocata Sh, K,K,Puri ) S

- Vsq

1. Unlan of India servics through.
Sacrstary,_ o
Ministry of Mealth & Famlly Jelfars,
Nirman_Bhawan, Ney. Delhi

2, Dirsctor General oF.Health
-+ Nirman Bhawan; Ney ‘Delhi,

3. Nedical SUporlntendant,
Or.RfL HOSpital,
‘Nou Delhx. L

T .. Respondents,
(By Aduacata Shri K, C 0, Banguanl,
Learnad Senlor Counssl)

... ORDE R (oRa)

e .l_-.e,amnq,.ceun,sgl,' for_the, applicants gsesks.

S

permission to withdraw this application as he submits that

the applicants-are - likely to receive the benaf;us as sought
for from the respondonta. i : -
~ Permission-to-uithdray the- 04 is grantad,
Accordingly 0OA is di smissed as uithdraun. "
_ /gkvwegé/
(Smt, Lakshmi ‘Swaminatham)
Member (J)

i




